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2221. SHRI R. V. SWAMINATHAN: 
Will the Minister of INDUSTRY be 
pleased to state;

(a) whether the Scooters India 
Limited is at the verge of closing 
down permanently because of Its 
financial imbalances, technical inade­
quacies and administrative uncertain­
ties;

(b) if so, the reaction of Govern­
ment;

(c) steps being taken by Govern­
ment to improve its position; and

(d) its impact on the decision of 
closing down the factory?

THE MINISTER OF INDUSTRY 
(SHRI BRIJ LAL VARMA): ((a) to
(d). No, Sir—It is not a fact that the 
Scooters India Limited is at the verge 
of closing down permanently. Efforts 
arc being made by the Company to re. 
move production constraints anrt to in̂  
crease the output. The progress in 
this regard is reviewed by the Gov­
ernment from time to time so that 
necessary assistance is given and ac­
tion taken to improve production 
levels of the undertaking.

Inquiry into Murder of a Harijan 
Girl of Bhiwani

2222. SHRI R. V. SWAMINATHAN: 
Will the Minister of HOME AFFAIRS 
be pleased to state:

(a) whether the inquiry into the 
murder of Kaushalya, a Harijan girl 
of Bhiwani, was handed over to the 
C.B.I. by Haryana Government; and

(b) if so,, whether the C.B.I. has 
submitted its report to Government?

THE MINISTER* OF HOME 
AFFAIRS (SHRI CHARAN SINGH):
(a) The Government of Haryana had 
requested the Central Government that 
this case should be investigated by the
C. B. I., but considering the matter 
from all angles, it has been decided 
not to entrust the enquiry to 
the C. B. I. The Government cf 
Haryana are being advised to have a 
full and proper investigation of this 
case conducted by constituting a spe­
cial investigating team, if necessary.

(b) Does not arise.
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Froduetion of Documentary Film to 
Propagate 20-Point and 5-Point 

Programmes
2224. SHRI RAMANAND TIWARY; 

Will the Minister of INFORMATION 
AND BROADCASTING be pleased to 
state:

(a) whether Government have
made enquiry into the produc­
tion of documentary films to propa­
gate 20-point and 5-point programmes 
o f the former Government; and

(b) if so, the total films produced 
and the total expenditure involved?

THE MINISTER OF INFORMA­
TION a n d  b r o a d c a s t in g  (SHRI 
L. K. ADVANI): (a) No enquiry as
such has been ordered on these films. 
However, the Enquiry Commitltce on 
Misuse of Mass Media has ?one into 
certain aspects of the production of 
jsome of the films on the subject.

<b) 31 films were produced on sub­
jects pertaining 20-point and 5-point 
progranmies of the former Govern- 
jnent and the total expenditure in­

volved on the production, including 
dubbing and cost of prints, of these 
films comes to Rs. 69,33,953.91.
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